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By filing a memo, Mr. D.K.Mohanty, Ld. Counsel 

appearing for the applicant prays to withdraw this O.A. due to certain 

developments which has- stated to be taken place in the department with 

liberty to file a better application if any further cause of action arises. 

Prayer is allowed. 

Accordingly, the O.A. is disposed of as withdrawn. 

Mr. T.Rath, Ld. Standing Counsel for the Railways is 

present. 

MEMBER(Admn.) 
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MEMBER(Judl.) 

 


